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Two more discoveries namely Kizhvalur and 
Adavipalem are likely to be put on trial production by 
August' 96 and early 1997-98. 

The schedule of putting the balance structureslfields 
on production would depend upon the result of further 
techno-economical evaluationlassessment. 

As regards quatum of production likely to be 
obtained from these new oiilgas fleldslstructures, the 
same can be firmed up after generation of field 
production potential data to be established through 
delineation drilling, trlai production data, assessment of 
recoverable reserves, petrophysical properties etc. 

NRI Invertment in Land 

804. SHRI RAMCHANDRA VEERAPPA : Will the 
PRIME MINISTER be pleased to state : 

(a) whether the Government propose to encourage 
NRls to purchase land and investment in housing 
industry; 

(b) if so, the details thereof; and 

(c) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF 
URBAN AFFAIRS AND EMPLOYMENT AND MINISTER 
OF STATE IN THE MINISTRY OF PARLIAMENTARY 
AFFAIRS (DR. U. VENKATESWARLU) : (a) to (cj. The 
Government has formulated a scheme for encouraging 
non-residents of lndian nationalitylorigin to invest in 
urban development and housing. The scheme is open 
to individuals as well as Overseas Corporate Bodies 
(OCBs) predominently-owned by non-residents of lndian 
natlonalitylorigin. The activities covered under the 
scheme as eligible for investment are 

Development of serviced plots and 
construction of built-up residential premises; 

real  estate, covering construction of 
residential and commerc~a l  premises, 

including busmess centre8 and offices, 

development of townships; 

city and regional-level urban Infrastructure 
facilities, including roads and bridges; 

manufacturing of buildmg materials; 

participatory/collaborative ventures with 
lndian builderslentrepreneurs in (I) to (v); 

investments in Housing Finance Companies; 

acquisition with repatriation of investment 
beneflt  of residont~al  propert ier upto a 
maxlmum of two such proportlor; 

(ix) acquisltion of commercial immovable 
properties wlth repatrlatlon of investment 
benefit; and 

(x) gifting of two residential properties to a 
relative. 

N.S.A.P. 

805. SHRlMATl VASUNDHARA RAJE : Will the 
Minister of RURAL AREAS AND EMPLOYMENT be 
pleased to state : 

(a) the name of the States where the National Social 
Assistance Programme is being implemented; 

(b)  since when such programmes are belng 
implemented and the main components of this 
programme; 

(c) the funds allocated to different States during the 
last one year under the programme and the 
achievements made so far during tho said period; and 

(d) the steps taken to implement the programme 
effectively? 

THE MINISTER OF STATE IN THE MINISTRY OF 
RURAL AREAS AND EMPLOYMENT (SHRI 
CHANDRADEO PRASAD VARMA) : (a) The National 
Social Assistance Programme (NSAP) is b e ~ n g  
implemented throughout the country. 

(b) The NSAP is being implemented w~th effect from 
15.8 1995 The three components of the NSAP are - 

( i )  The National Old Age Pension Scheme 
(ii) The Nat~onal Family Benefit Scheme 

(iii) The National Maternity Benefit Scheme 

(c) The Statement regarding allocation of funds to 
the StatesIUTs during the last year 1995-96 alongwlth 
the phys~cal and financial progress ach~eved for the 
said period is attached. The States of Arunachal Pradesh, 
Assam, Gujarat, Karnataka. Meghalaya, Rajasthan and 
Union Territories of Andaman 8 N~cobar  Islands, 
Chand~garh, Lakshadweep, Pondichorry and NCT of 
Delhi have yet to send the~r reports. 

(d) The important steps taken for the effectwe 
implementation of the NSAP are :- 

Gu~delines have been prepared 
Constnution of Advisory Committee on.NSAP 
at the Central level 
Constitution of State and Dlstrict Level 
Commlnees to oversea the implementat~on 
of the programme. 
Involvement of field level p u b k  functlonar~es 
and voluntary organisations and panchayats 
Arrangements to monltor and evaluate the 
programme. 
Publicity through th r  prlnt and electron~c 
media to create awareners among the 
people about the programme. 




